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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eleventh Session
Wednesday, June 26, 2024

LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and answered.

II. Calling Attention:

(1) Shri. P. S. Supal to call the attention of the Minister for Forests
and Wildlife to the necessity to provide adequate
compensation for crop damage due to wild animals and to
ensure adequate compensation for those who were killed or
injured in Man-Wildlife Conflict.

(2) Shri. Thiruvanchoor Radhakrishnan to call the attention
of the Minister for Transport to the necessity to complete
the SKY WALK project urgently, designed to resolve
traffic issues in Kottayam Town.

II1. Presentation of Reports:

(1) Shri Pinarayi Vijayan, Leader of the House and Member,
Business Advisory Committee to present the Thirteenth
Report of the Committee.

(2) Shri.Sunny Joseph, Chairman, Committee on Public
Accounts to present the Forty Eighth to Sixty Second
Reports of the Committee.

IV.Consideration of Report :
Consideration of the Thirteenth Report of the Business
Advisory Committee

V. Discussion on Motion under Rule 130:
(Two Hours)
Shri. M. Vijin to move the motion to raise a discussion
regarding the serious situation that has arisen due to the
irregularities in conducting NEET examination.
(Motion separately circulated)




VI. Financial Business :

Discussion and Voting on Demands for Grants in the Budget for
the Financial Year 2024-2025.

Demand No. XVII - Education, Sports, Art and Culture.

Demand No. XXIV - Labour, Labour Welfare and Welfare
of Non-Residents.

Demand No. XXIX - Agriculture.

(As per separate list)

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
June 25, 2024.



